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Sh. Anil Kumar, PCS representing the petitioner counsel Sh. Adesh Tandon.

Sh. Krishna Dev Vyas, CGSC representing the ROC,

A copy of comments on the report of the ROC is received by the Central

Government Counsel. The case is now fixed for the argument on 27.11.2017.
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Dated:07.11.2017 H.F. Uhaturvedi,
Member (Judicial)
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